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Rehabilitation 01 People Irom West 
Pakistan 

1656. Shrl Buta Singh: 
Shri P. K. Deo.: 
Shri Naraslmha Reddy: 

Will the Minister of Rehabllltatton 
be pleased to state: 

(a) the number of people who mi-
grated from West Pakistan and were 
rehabilitated in the districts of (i) 
Hoshiarpur (ii) Jullundur (iii) Hiss-dr, 
(iv) Sangrur (v) Ludhiana and <vi) 
Karnal during the period from 15th 
August, 1947 till March, 1961 di3trict-
wise; and 

(b) the number of such refugees 
who belong to (i) Sikh Community 
(ii) Hindus and (iii) other communi-
ties? 

The Mlni.-ter of Rehabilitation (Shri 
Tyagi): <a) and (b). The information 
is not readily available. Time and 
labour involved in collecting the in-
fonnation will not be commensurate 
with the results achieved. 

Release on Parole 01 Tripara Deten ... 

1657. Shri Biren Dutta: Will the 
Minister of lIome A1rairs be pleased 
to statc: 

(a) whether any Defence of India 
Rules detenus of Tripura have been 
grantC"d release on parole; 

(b) the nu.uber 01 de tenus who ap-
plied for parole; and 

(c) how many 01 them have been 
given parole so far? 

The Minister 01 State in the Minis-
try Of Home Affairs and Minisler of 
Delenre Supplie. in the Minl.try 01 
Defence (Shri Hathll: (a) Yes, Sir. 

(b) Three. 

(e) One. 

President's Rule Ia Iera1a 

1658. Shri Hari Visbna Kamat.h: 
Shri Yashpal 81qh: 

Will the Minister of Home JUlaIrII 
be pleased to refer to the reply given 
to the debate on the resolution 
regarding the extension of President's 
Rule in Kerala on the 5th arid 8th 
N ovemller, 1965 and state: 

(a) whether the responsibility fur 
the so called "typographical error" 
appearing in the Report of the Kerala 
Governor has been ascertained and 
fixed; 

(b) if so, the action taken dialnat 
those responsible; and 

(c) if not, the reasons therefo!'? 

The Minister of Stale In the MinIstry' 
01 Home Affairs and MinIster 01 
Defence Supplies In tbe MInistry of 
Defence (Shrt Hatbi): <a) to (c), 
On enquiry it was found that there 
was a genuine typing error. 
therefore, decided not to fix 
sibility or take any action 
anybody. 
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Dispute. between Clvle Bodies of 
Delhi 

166Z. Sbrlmati Savltri NIpm: Will 
Lhe Minister of Home A1ralrsbe 
~ s  to state: 

(a) whether a border dispute has 
started between the Civic bodies of 
Delhi; and 

(b) if so, the reasons therefor? 

TIle Deputy Mllllster III the Minis-
try of Bome Affairs (Shri L. N. 
M1shra): (a) and (b). No such dispute 
has come to the notice of Govern-
ment. 

Unspent Plan A1locatlona for Deihl 

1663. Shri P. C. Borooab: Will the 
Minister of Home Affairs be pleased 
to state: 

(a) whether it is a tact that about 
40 per cent of the Third Five Year 
Plan allocation for the development 
schemes for the Union Territory of 
Delhi have remained unspent; 

(b) if so, the projects which have 
been mainly al!ected tbereby; and 

(c) Government's reaction thereto? 

The Deputy MIJllster III the MIDb-
try 01 Home Affairs (Sbrt L. N. 
Mlshra): (a) 1.0 (eL No; Sir. Actual 
expenditure up to the end of 1964-65 
was Rs. 68.86 crores which is about 
7., p.c. of the totnl outlay of the Third 
Five Year Plan for Delhi. 

Alldstanb' Gradl* Examination, 1111 

166'. Sbrl Eswara ReIIdy: 
Sbri WarIor: 
Sbrl Vaaudevan Nair: 

Will the Minister of Home A1ralrtl 
be pleased to state: 

(a) whether G<>vernment proopoee 
to hold an examination for the re-
cruitment of Assistants in December, 
1965; 

(b) the number of posts proposed 
to be filled up on the result of the 
said examination; 

(e) whe'ther an equal number of 
posts have been filled up by promot-
ing departmental Upper Division 
Clerks as required under the Rules; 
and 

(d) if not, the reasons therefor? 

The Deputy MlDblter III the MInIstr7 
of Home A1rairs (Sbri L. N. MJsbra): 
(a)Yes, Sir. 

(b) As already announced in the 
Notice of the 'examination the provi-
,;ional number of vacancies to be filled 
un the results of the said examination 
is 182. including 75 in the Central 
&Ocrf'tariat Service. These figures are, 
however, liable to alteration on the 
basis of final assessment of require-
ments. 

(c) The departmental quota of pE"r-

manent vacancies is fllJed by the con-
firmation of the requisite number of 
eligible Upper Division Clerks from 
among those already officiating in the 
grade of Assistant a., nnd when such 
vacancies arise. 

(d) Does not arise. 

Mlpatlon fro. East Pak .... n 

1665. Sbrl D. C. Sharma: 
Sbrl Bnkam Chand 
Kachbaval,.a: 

Sbri Bade: 
Sbri Yadbvlr SIDlb: 
Sbri P. R. ~ t  

Sbri P. C. Borooab: 

Will the Minister of Rebabilitation 
be pleased to state: 

(a) whether it i. a tact that mo .... 
than ) ,200 people ot minority com-




